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(e) Government has initiated dis-
cussions with t'he members of the 
Council with a view to working ()ut 
a more detailed scheme for the pro-
motion of exports of art silk fabrics. 
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BeeesdOll in Enrineering Industry 

*1603. Shri D. N. PatodIa: 
SJut R. Baraa: 

Will the Minister of lDdusU1.d 
DeVelopment aDd CoIDpaaJ' Main 
be plealled to state: 

(a) whether it is a fact that the 
EngiDeeriDg AssodaUoo of India 
hal made certain suggeftlons to Gov-

ermnent to help the engineerinl in-
dustry out of the current 1,.,L'eSlion; 
and 

(b) if so, the nature of the sugges-
tions made by the said &saociation and' 
whether Government have finalised-
consideration of those suggestions? 

The Minister of Industri81 Develop-
ment and Company Mair. (8hrl F. 
A. Ahmed): (a) No, Sir. 

(h) Does not arise. 

State Trading In Raw .Jute 

°1604. Shri D. C. Sharma: Will the 
Minister of Commerce be pleased to 
state: 

(a) whethe" the jute mill workers 
numbering about 2,40,000 in West 
Bengal obRerved a day's strike on the 
17th July. 1967 to press for the set-
tlement of th€'ir demands which in-
cluded inter alia the introduction of 
State Trading in rnw jute; 

(b) whether their demand has been 
looked into; and 

(c) if so, the action proposed to be 
taken in the matter? 

The Minister of Commerre IShn 
Dinesh Singh): (a) Yes, Sir. 

(b) and (c). Necessary sleps hav. 
been taken to ensure that ;..rices 01 
raw jute, whether at Calcutta or at 
the up-country market centres are not 
allowed to fall below the minimum 
support prices already fixed. State 
Trading will be resorted to if necel-
sary and to the extent necessary for 
this purpose. 

Import of Capital Gooda 

·1605. Shrlmatl Talttllbwarl liJDJIa: 
8hr1 D. N. Tlwary: 

Will the MinIster of inti .... 
Development an4 CompaDJ' Allain 
be pleased to state: 

(a) whether Government pZopose 
to reduce heavily the Import of capl-




